176 Written Answers to [RATYA SABHA] Unstarred Questions

There are some other instances of complaints being made against security forces
for alleged violation of human rights during anti-naxal operations. In such matters, the
State Governments/Central Armed Police Forces (CAPFs) initiate enquiries and if
found guilty, departmental/criminal proceedings are launched against the erring

personnel.

The Government of India has 1ssued instructions to all State Governments/CAPFs
to adhere to the lighest standards of human rights during anti-LWE operations and to
strictly deal with aberrations, if any.

AIDS awareness among security forces through WHO

T1175. SHRIDHIRATPRASAD SAHU : Will the Minister of HOME AFFAIRS
be pleased to state:

(a)  whether funds have been arranged for creating awareness about AIDS
among the personnels of secunty forces through World Health Organisation (WHO);

and
(b) ifso, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
JITENDRA SINGH) : (a) and (b) No funds have been arranged through World Health
Organization (WHO) for creating awareness about ATDS among the personnel of Central
Ammed Police Force (CAPF).

MPVs for CRPF for Maoist-hit areas

1176. SHRI RAJEEV CHANDRASEKHAR : Will the Mimister of HOME
AFFAIRS be pleased to state:

(a)  whether a proposal from Central Reserve Police Force (CRPF) requesting
for a larger number of mine-protected vehicles (MPVs) for Maoist-hit areas is still

pending with Government; and
(b) if so, the details thereof and reasons for non-clearance of this proposal?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
MULLAPPATLY RAMACHANDRAN) : (a) Yes, Sir.

T Original notice of the question was received in Hindi.



